
GOVERNMENT OF INDIA 

  MINISTRY OF YOUTH AFFAIRS AND SPORTS 

(DEPARTMENT OF SPORTS) 

 

LOK SABHA 

UNSTARRED QUESTION NO. 2932 

TO BE ANSWERED ON 05.08.2021 

   

Funds Spent on Sports Infrastructure 

 

2932. SHRIMATI KAVITA SINGH  : 

 

 Will the Minister of YOUTH  AFFAIRS AND SPORTS be pleased 

to state: 

 

a)   the details of the funds allocated for the State of Bihar for 

sports through National Sports F..ederations, district-wise; 

 

b) Whether any budget has been prepared for increasing the 

allocation for the development of infrastructure in Siwan district of 

Bihar State; and 

 

c) the details of funds spent on sports infrastructure in the 

district? 

 

ANSWER 

THE MINISTER FOR YOUTH AFFAIRS & SPORTS 

 (SHRI ANURAG SINGH THAKUR) 

 

(a) to (c) Sir, Sports being a State subject, the responsibility for 

promotion and development of sports rests with the State /Union 

Territory Governments. However, Government of India 

supplements the efforts to promote sports through Schemes such 

as Scheme of Assistance to National Sports Federations and 

other schemes including Khelo India Scheme. The Schemes of 

the Ministry of Youth Affairs and Sports are to promote sports for 



the whole country and as such the Budgetary allocation is made 

scheme wise and not specifically for any State/Union Territory. 

These schemes help the Government to prepare sportspersons 

for national and international competitions and also for 

supplementing the efforts of the State/Union Territories for 

developing sports infrastructure.  

 

The details of infrastructure sanctioned in the State of Bihar 

under the Khelo India Scheme are at Annexure-I. 

 

***** 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Annexure-I 

 

Information as per para (a) to (c) of the Unstarred Question No. 2932 to be 

answered on 05.08.2021 asked by Shrimati Kavita Singh 

 

List of the sports infrastructure projects sanctioned in the State of Bihar 

under Khelo India Scheme 

(₹ in crore) 

S. 

No. 

Name of the Projects Date of 

sanction 

Amount 

Sanctioned 

1.  Construction of Multipurpose Indoor Hall at 

Nawada 

18/12/2020 4.50 

2.  Laying of Synthetic Athletic Track at 

Rangbhumi Maidian, Purnea University, Purnia. 

18/12/2020 7.00 

3.  Construction of Multipurpose  Hall at Tilka 

Manjhi Bhagalpur University campus, 

Bhagalpur 

18/12/2020 4.50 

4.  Construction of Multipurpose Hall at Botany 

Campus Babasaheb Bhimrao Ambedkar Bihar 

University, Muzaffarpur 

18/12/2020 4.50 

5.  Construction of Multipurpose Hall at J.P. 

University, Chapra, Rahul Sankritayan Nagar, 

Chapra, Bihar. 

18/12/2020 4.50 

6.  Laying of Synthetic Athletic Track at J.P. 

University, Chapra, Rahul Sankritayan Nagar, 

Chapra, Bihar. 

18/12/2020 7.00 

7.  Construction of Multipurpose Hall at Saidpur 

campus, Patna University, Patna. 

18/12/2020 4.50 



8.  Construction of Swimming Pool at Saidpur 

Campus, Patna University, Patna. 

18/12/2020 5.00 

9.  Construction of Multipurpose Hall at New 

Campus, Veer Kunwar Singh University, Ara, 

Bihar. 

18/12/2020 4.50 

10.  Construction of Swimming Pool at Bihar 

Agricultural University, Sabour Campus, 

Bhagalpur. 

18/12/2020 5.00 

11.  Construction of Multipurpose Indoor Hall at 

Saran 

09/04/2021 4.50 

 

 


